INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF A BENCH FOR 27-APRIL-2026 (MONDAY)

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: 02

BEFORE HON'BLE SANJAY GARG, JUDICIAL MEMBER
AND HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

IN COURT ROOM 2

Sr

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA 812/AHD/2026

2022-23

[D] FUTURE INFOMEDIA PRIVATE LTD

ITA 821/AHD/2026

NA

[A] SHREE JALARAM SEVA TRUST

ITA 822/AHD/2026

NA

[A] SHREE JALARAM SEVA TRUST

(ITA 829/AHD/2026

2020-21

[D] SURAT RAGHUBHAL MADHVANI (E-FILING)

ITA 846/AHD/2026

2009-10

[A] VIPIN SOMABHAL PUJARA (E-FILING)

ITA 860/AHD/2026

2019-20

[D] SHIVALIK SATYAMEV (E-FIING)

ITA 861/AHD/2026

2020-21

[D] SHIVALIK SATYAMEV (E-FILING)

ITA 865/AHD/2026

2016-17

[A] AMARSINH THAKOR (E-FILING)

ITA 872/AHD/2026

2019-20

[D] MEMON YASMIN (E-FIING)

10

ITA 875/AHD/2026

2018-19

[A] MALJIBHAI GEMARBHAI THAKOR

11

ITA 884/AHD/2026

2026-27

[A] SHETH LADHA ANANDII SANGH SAMAST DHAMDAKA

12

ITA 889/AHD/2026

2016-17

[A] KINGSTON INFRACON

13

I'TA 896/AHD/2026

NOT
APPLICABLE

[A] SHRI MAHAKALI SEVA MANDAL TRUST

14

ITA 927/AHD/2026

2020-2021

[A] SHIVALIK SATYAMEV

15

I'TA 939/AHD/2026

2022-23

[A] SHIVALIK SATYAMEV (E-FILING)

Ass:stangfﬁeglstrar

24-Apr-2026




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

AND HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: 02

CAUSE LIST OF A BENCH FOR 28-APRIL-2026 (TUESDAY)

BEFORE HON'BLE SANJAY GARG, JUDICIAL MEMBER

IN COURT ROOM 2

sl

Appeal Number

Assmt, Year

Assessee Name

Remarks

ITA 1709/AHD/2025

2013-14

[B] BHAVESH SHIVLAL AKHANI {E-FILING)

2 | ITA 2240/AHD/2025 | 2017-18 [D] SHITAL OMPRAKAS AGRAWAL (E-FILING)
3 €O 99/AHD/2025 2017-18 [ [A] SHITAL OMPRAKAS AGRAWAL
4 | ITA 2511/AHD/2025 | 2018-19 [D] SHITAL OMPRAKAS AGRAWAL
5 CO 5/AHD/2026 2018-19 | [A] SHITAL OMPRAKAS AGRAWAL
& 6 | ITA 2093/AHD/2025 | 2018-19 [A] THE CHARITABLE TRUST OF THE ROTARY CLUB OF KANKARIA
7 | ITA 2283/AMD/2025 2022-23 |[D]NBSPACELLP
8 1 ITA 2575/AHD/2025 | 2010-11 [A] JANAKSINH JAYVANTSINH SARVAIYA (E-FILING)
9 | ITA 541/AHD/2026 2015~716 (D] RISHABH A SANGHVI (E-FILING)
10 | ITA 542/AHD/2026 2016-17 | [D] RISHABH A SANGHVI (E-FILING)
11 | ITA 560/AHD/2026 2021-22 | [A] REKMABEN KALUBHAI PATEL (E-FILING)
12 { TTA 575/AHD/2026 NA [A]. SHREE MAHESHWARI SAMA] BHAVAN AND COMMUNITY HALL TRUST
13 | ITA 593/AHD/2026 2004-05 | [D] AMBUJA CEMENTS LIMITED {E-FILING)
14 | ITA 598/AHD/2026 2022-23 | [D] AKSHA MOHAMMEDANAS SHAIKH (E-FILING)
15 | TTA 607/ARD/2026 2019-20 [ [A] PIYUSH KASHIRAM PATEL (E-FILING)
16 | ITA B38/AHD/2026 2022-23 | [A] LOKTANTRA JAGRUT PARTY (E-FILING)
17 | TTA 639/AHD/2026 2023-24 | [A] LOKTANTRA JAGRUT PARTY (E-FILING)
18 | ITA 698/ARHD/2026 NA [A] SHRT KUTCH KADVA PATIDAR SAMAJ
19 | ITA 907/AHD/2026 2019-20 | [D] MANGALSINH MUKANSINH RAJPUT
20 | ITA912/AHD/2026 2015-16 | [A] ZIDNI ILMA CHARITABLE TRUST
21 | ITA913/AHD/2026 2016-17 | [A] ZIDNI ILMA CHARITABLE TRUST
22 | TTA914/AHD/2026 2018-19 | [A] ZIDNI ILMA CHARITABLE TRUST
23 | ITA924/AHD/2026 2018-1% | [A] TILLBRIGHT DECORATIVES PRIVATE LIMITED
24 | TTA413/AHD/2026 2018-19 | [A} DEVANGI KAMLESHBHAI SHAH
25 | TTA 420/AHD/2026 2017-18 | [A] HIMAN JAYANTBHAI PARIKH
26 | ITA428/AHD/2026 2017-18 | [A] KEVAL VISION CORPORATION (E-FILING)
27 | ITA433/AHD/2026 NA. gz[Iﬂ]\?g)REE KADVA PATIDAR KULDEVI SHREE UMIYA MATAJI TRUST (E-
28 | ITA486/AHD/2026 2022-23 [ [A] AKSHA MOHAMMEDANAS SHAIKH

Assistant Registra
24-Apr-2026|




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF A BENCH FOR

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: 02

BEFORE HON'BLE SANJAY GARG, JUDICIAL MEMBER
AND HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

IN COURT ROOM 2

29-APRIL-2026 (WEDNESDAY)

Appeal Number

Assmt,
Year

Assessee Name

Remarks

ITA 575/AHD/2018

2011-12

[A] SHEELABEN D. MANGLANI (RCM)

ITA 576/AHD/2018

2012-13

[A] SHEELABEN D. MANGLANI (RCM)

ITA 577/AHD/2018

2013-14

[A] SHEELABEN D. MANGLANI (RCM)

ITA
1325/AHD/2025

2013-14

[A] MAUN SAT FERRQO ALLOYS PVT, LTD,

ITA
1326/AMD/2025

2014-15

[A] MAUN SAT FERRQ ALLOYS PVT. LTD.

ITA
1327/AHD/2025

2019-20

[A] MAUN SAT FERRO ALLOYS PVT. LTD.

ITA
1925/AHD/2025

2015-16

[A] STEEL KONNECT (INDIA) PVT, LTD. (NOW KNOWN AS
EQUIDEM DEALERS PVT, LTD.)

ITA
2041/AHD/2025

2011-12

[A] PANKAJ KANTIBHAI PATEL

ITA 103/AHD/2026

2013-14

[D] FILCO TRADE CENTRE PRIVATE LIMITED (E-FILING)

ITA 104/AHD/2026

2014-15

[D] FILCO TRADE CENTRE PRIVATE LIMITED (E-FILING)

ITA 157/AHD/2026

2015-16

[D] FILCO TRADE CENTRE PRIVATE LIMITED (E-FILING)

ITA 219/AHD/2026

2012-13

[A] FILCO TRADE CENTRE PVT, LTD,

ITA 220/AHD/2026

2013-14

[A] FILCO TRADE CENTRE PVT. LTD.

ITA 221/AHD/2026

2014-15

[A] FILCO TRADE CENTRE PVT. LTD.

ITA 222/AHD/2026

2015-16

[A] FILCO TRADE CENTRE PVT. LTD.

ITA 375/AHD/2026

2016-17

[A] ROTARY EYE INSTITUTE (E-FILING)

ITA 653/AHD/2026

2012-13

[A] VINUBHAI PUNJABHAI PATEL (E-FILING)

ITA 737/AHD/2026

2023-2024

[A] JAIN CITIZEN EDUCATION SQCIETY (E-FILING)

ITA 933/AHD/2026

NA

[A] SHREE M R JOSHI CHARITABLE TRUST

ITA B34/AHD/2026

NA

[A] SHREE M R JOSHI CHARITABLE TRUST

ITA 946/AHD/2026

2018-19

LIMITED

[D] STAVYA SPINE HOSPITAL & RESEARCH INSTITUTE PRIVATE

Assistant egigiij-ar
24-Apr-2026




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF A BENCH FOR 30-APRIL-2026 (THURSDAY)

BEFORE HON'BLE SANJAY GARG, JUDICIAL MEMBER
AND HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

IN COURT ROOM 2

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: 02

Assmt,
Year

Sri | Appeal Number Assessee Name Remarks

1 |ITA 451/AHD/2023| 2013-14 [A] RANGOLI COMMODEAL PVT, LTD.

2 |ITA 446/AHD/2024| 2013-14 | [A] RANGOLI COMMODEAL PVT. LIMITED

3 |ITA 447/AHD/2024| 2014-15 |[A] RANGOLI COMMODEAL PVT, LIMITED

4 |ITA 448/AHD/2024| 2015-16 | [A] RANGOLI COMMODEAL PVT, LIMITED

5 {ITA 869/AHD/2025| 2016-17 | [A] SCARLET TRADELINK PRIVATE LIMITED

6 |ITA 950/AHD/2026| 2020-21 |[A] VIDHYADEEP CHARITABLE TRUST

- 7 |ITAS57/AHD/2026| 2015-16 |[A] SAUMYAAFINCAP

8 |ITA 962/AHD/2026| 2018-19 |[D] GUIARAT INDUSTRIAL INVESTMENT CORPORATION LIMITED

9 |ITA967/AHD/2026| 2014-15 |[A] ASHLESH SHAH

10 |ITA 968/AHD/2026| 2015-16 |[A] ASHLESH SHAH

11 |ITA 976/AHD/2026| 2018-19 [A] XH20 SOLUTIONS PRIVATE LIMITED

12 |ITA 977/AHD/2026/ 2020-21 | [A] XH20 SOLUTIONS PRIVATE LIMITED

13 {ITA 982/AHD/2026 APPIr_\JI?:;BLE [A] SHRI RADHAKRUSHNA MANDIR

14 |TTA 994/AHD/2026 APP‘L“IgBLE [A] SHRT MAHAVIR JAIN YUVAK MANDAL

15| 103, e 2026 | NA | [A] PRAYATNA FOUNDATION BHAVNAGAR

16| 1015, ;‘Hrg /2026 | 2020-21 | [A] MANOIKUMAR HARGOVANBHAI PRAJAPATI
17| Lo ;L’; /2026 | 2020-21 | [A] MANOJKUMAR HARGOVANBHAI PRAJAPATI
18| 1017, o /2006 | 2020-21 | [A] MANOJKUMAR HARGOVANBHAI PRAJAPATI
19 1023 ;L’; /2006 | 2014-15 | [A] INFINIUM DET-CHEM PRIVATE LIMITED

20| 1004 i /2026 | 201516 | [A] INFINIUM DET-CHEM PRIVATE LIMITED

2| o) o /2026 | 2018-19 | [A] CHANCHAL BUTLDCON

- Assistant Registrar
24-Apr-2026]




< . INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF C BENCH FOR 27-APRIL-2026 (MONDAY)

BEFORE HON'BLE SANJAY GARG, JUDICIAL MEMBER
AND HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

IN COURT ROOM 2

| | CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: 02

-

Assmt.

Srl | Appeal Num ber Assessee Name

ITA

1328/AHD/2025 | 2016-17

[A] BHAVINA SOMABHAI PATEL

Remarks ﬁ/

1TA

1497/AHD/2025 | 2013-14 |[A] TENSILE STEEL LIMITED

ITA 107/AHD/2026| 2018-19 [D] EPLAST BUILD TECHNO INDUSTRIES LLP

w N o]

4 (ITA 108/AHD/2026 2018-20 | [D] EPLAST BUILD TECHNO INDUSTRIES LLP

5 (ITA 275/AHD/2026 2020-21 | [A] ARVIND ENVISOL LIMITED -

'6 ITA 755/AHD/2026( 2016-17 [A] EVEREST INFRA

/7 (ITA 768/AHD/2026 2023-24 | [A] VERITO ENGINEERING PRIVATE LIMITED

8 |ITA 778/AHD/2026 2017-18 |[A] JINAL VIMA SEVA KENDRA

9 JITA786/AHD/2026 2015-16 [[D] CITYGOLD ENTERTAINMENT LIMITED

10 (ITA 796/AHD/2026]  NA [A] SHRI MOHRI PARSHVANATH JAIN DERASAR TRUST

11 (ITA 797/AHD/2026 2021-2022 | TA] vOLTAMP TRANSFORMERS LTD,

12 [TTA 798/AHD/2026| 2015-20 [[T] SHREE NATHUBHAI SAVIIBHAI DESAI COLLEGE OF

EDUCATION

13 JITA 803/AHD/2026 2020-21 | [A] ASHA BIPIN PATEL

14 |ITA 808/AHD/2026 2020-21 |[A] SHILP AARON BUILDSPACE LLP

—

15 JITA 816/AMD/2026| 2020-21 [A] AARON CONSTRUCTION

le ’ITA 817/AHD/2026| 2021-22 [A] SHILP AARON BUILDSPACE LLP

Ass:stan# Registra

24-Apr-202
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. r . _ INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF C BENCH FOR 28-APRIL-2026 (TUESDAY)

BEFORE HON'BLE SANJAY GARG, JUDICIAL MEMBER
AND HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

IN COURT ROOM 2

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: 02

Assmt.

Year Assessee Name Remarks

Srl{ Appeal Number

ITA

1 2216/AHD/2025 | 2022-23 | [A] DHARA AMIT KUKADIA
IT(SS)A ]

2 | 11/AHD/2026 | 2018-19 |[D] SANDIP KAMLESHBHAI SHAH
IT(SS)A ]

3 10/AHD/2026 | 2016-17 |[D] SANDIP KAMLESHBHAI SHAH

4 | ITA 69/AHD/2026 | 2018-19 [A] SHIVAM BUILDERS PRIVATE LIMITED

> |ITA 445/AHD/2026| 2018-19 [A] KANUBHAI LAXMANBHAI RABARI

6 |ITA 445/AHD/2026) 2018-19 [A] KANUBHAT LAXMANBHAT RABARI

7 |TTA 447/AHD/2026] 2018-19 [A] KANUBHAT LAXMANBHAT RABARI -

8 |ITA 832/AHD/2026| 2022-23 [A] BALAVANTSINH HEMATSANG GADHAVI

9 |ITA 824/AHD/2026| 2019-20 [A] GSS ORGANISERS LLP

10 (ITA825/AHD/2026| 2020-21 [A] GSS ORGANISERS LLP

11 |ITA 826/AHD/2026| 2021-22 [A] GSS ORGANISERS LLP

12 |ITA 841/AHD/2026| 2019-20 [D] GSS ORGANISERS LLP

13 [ITA 842/AHD/2026| 2020-21 [D] GSS ORGANISERS LLP

14 (ITA 843/AHD/2026| 2021-22 [D] GSS ORGNISERS LLP

15 |ITA 869/AHD/2026( 2017-18 [A] BINAL HIRAL SHAH

& 228
Assistant Registrari
24-Apr-2026|




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD
TR TAA APPELLATE TRIBUNAL

N
M-
CAUSE LISTOF C BENCH FOR 29-APRIL-2026 (WEDNESDAY)‘
BEFORE HON'BLE SANJIAY GARG, JUDICIAL MEMBER
) AND HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER
IN COURT ROOM 2
CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: 02
Srl | Appeal Number Ai;:rt' Assessee Name Remarks
IT(SS)A -
| 12aiom0as | 200415 | [D] SURESHEHAT RANCHHODLAL THAKKAR
2 [T(SS)A 2015-16 | [D] SURESHBHAL RANCHHODLAL THAKKAR
122/AHD/2025
3 IT(SS)A 2016-17 | [D] SURESHBHAI RANCHHODLAL THAKKAR
141/AHD/2025
4 IT(SS)A 2016-17 | [A] SURESHBHAT RANCHHODLAL THAKKAR
142/AHD) 2025
5 | CO95/AHD/2025 | 2014-15 | [A] SURESHBHAI RANCHHODLAL THAKKAR
6 | 0 96/AHD/2025 | 2015-16 | [A] SURESHBFAL RANCHHODLAL THAKKAR
A
7 | 1203/AHD/2005 | 200809 | [D] VISHAL ExPORTS OVERSEAS LTD
T7A
8 | slag/AHD/2025 | 201819 | [A] VINODBHAI SHANABHAT AMIN
TTA :
9 | JastarD/a0zs | 202021 | [A] ARK INFRA
TTA
10| gg/aHDy2025 | 201314 | [A] PASHUPATI COTTON INDUSTRIES
ITA
W osio/amp/2005 | 201213 | [A] SHANTI NIKETAN EDUCATION TRUST
ITA
2| )30/AHD/2025 | 2013-14 | [A] SHANTI NIKETAN EDUCATION TRUST
ITA
13| 2321/aHD/2025 | 201415 | [A] SHANTI NIKETAN EDUCATION TRUST
A ]
41 5300/aHD/2025 | 201516 | [A] SHANTI NIKETAN EDUCATION TRUST
A
15 | 53y3/ann2025 | 2016-17 | [A] SHANTI NIKETAN EDUCATION TRUST
A
16 | )sgo/atp/200s | 2017-18 | [D] MAGARAM KUMBHARAM JAT
17 | TTA43/AHD/2026 | 2022-23 | [A] AECGCC 3V PRIVATE LIMITED
18 | ITA57/AHD/2026 | 2018-19 | [D] NITINBHAI NARANBHAL DUNGRANI
19 | ITA 437/AHD/2026 | 2015-16 | [A] ARK INFRACON PRIVATE LIMITED
20 | ITA 474/AHD/2026 | - [A] SHREE RANIBEN KHIMABHAT KESHWALA MEMORIAL TRUST
21 | ITA 475/AHD/2026 | - [A] SHREE RANIBEN KHIMABHAT KESHWALAL MEMORIAL TRUST
22 | ITA 483/AHD/2026 | 2016-17 | [A] HBC LIFESCIENGES PRIVATE LIMITED

Assistant Registrar

24-Apr-2026|




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD
2P TIE TAA APPELLATE TRIBUNAL -ANMEDABAD

CAUSE LIST OF C BENCH FOR 30-APRIL-2026 (THURSDAY)_
BEFORE HON'BLE SANJAY GARG, JUDICIAL MEMBER
AND HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER
~ IN COURT ROOM 2
CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: 02
Srl | Appeal Number AiZ::,t' Assessee Name Remarks
ITA
1 2160/AHD/2025 2012-13 [ {A] MUSHTAK HUSAIN MOHAMMADHUSSEIN SHATKH
ITA
2 2666/AHD/2025 2014-15 | [A] SEEMABANU JAVEDBHAI NAGAN]
3 IT(SS)A 2016-17 [A] ALL INDIA SOCIAL EDUCATION CHARITABLE TRUST,
12/AHD/ 2026 AHMEDABAD
4 IT(SS)A 2017-18 [A] ALL INDIA SOCIAL EDUCATION CHARITABLE TRUST,
13/AHD/2026 AHMEDABAD
5 IT(SS)A 2018-19 [A] ALL INDIA SOCIAL EDUCATION CHARITABLE TRUST,
14/AHD/2026 AHMEDABAD
6 IT(SS)A 2019-20 [A] ALL INDIA SOCIAL EDUCATION CHARITABLE TRUST,
15/AHD/2026 AHMEDABAD :
7 IT(SS)A 2020-21 [A] ALL INDIA SOCIAL EDUCATION CHARITABLE TRUST,
16/AHD/2026 AHMEDABAD :
3 IT(SS)A 2021-22 [A] ALLL INDIA SOCIAL EDUCATION CHARITABLE TRUST,
17/AHD/2026 AHMEDABAD
9 . TS9A 2010-11 | [D] DISHMAN CARBOGEN AMCIS LIMITED
31/AHD/2026
10 TT(SS)A 2011-12 | [D] DISHMAN CARBOGEN AMICS LIMITED
32/AHD/2026
11 |TTA 300/AHD/2026] 2010-11 [A] ARMAAN ADVISORY SERVICES PVT, LTD.
12 [ITA 301/AHD/2026! 2011-12 [A] ARMAAN ADVISORY SERVICES PVT, LTD.
ITA 491/AHD/2026| 2017-18 [A] SHREYAS CO OP CREDIT SOCIETY LTD
ITA 509/AHD/2026( 2019-20 [A] ADVANTAGE HEALTH CARE SOLUTIONS
i [A] SHREE NATHUBHAI SAVIIBHAI DESAI COLLEGE OF
ITA 523/AHD/2026( 2018-19 EDUCATION
ITA 881/AHD /2026| 2023-24 /.\[é!]f ASOCIETY FOR VILLAGE DEVELOPMENT IN PETROCHEMICALS
NOT
ITA 887/AHD/2026 APPLICABLE [A] SHRI GANPATI MANDIR SANSTHA

Assilstaﬁt gegfstrar

24-Apr-2026]




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF PART HEARD MATTERS

FOR 29-APRIL-2026 (WEDNESDAY)

BEFORE SHRI SANJAY GARG, JUDICIAL MEMBER
AND SMT. ANNAPURNA GUPTA, ACCOUNTANT MEMBER

PART HEARD MATTERS
Srl{ Appeal Number A,“Z';‘:‘ Assecssee . Bench |[Remarks
1 |ITA| 547 |AHD|2026|2020-21 [A] DILIPRHAI DHANIIBHAI KOTHIYA ' C
2 |ITA| 681 |AHD|2026|2020-21 |[[A] SHIRALL JINDUTT SHAH C
3 |ITA|1527]AHD| 2025 2018-19 TA] KALPESH BABUBHAI VIRADIYA C
4 [ITA| 544 (AHD|2026|2019-20|[A] DILIPBHAI DHANJIRHAL KOTHIYA c ngg\gM
5 |ITA| 545 |AHD|2026(2019-20i[A] DILIPBHAI DHANJIBHAI ‘r_(OTHIYA ) c ZP?O%M
6 |ITA| 546 |AHD|2026(2019-20 |[A] DILIPBHAI DHANJIBHAI KOTHIYA . - C ZP?OI\gM ‘
- !
INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD
CAUSE LIST OF PART HEARD MATTERS
FOR 29-APRIL-2026 {(WEDNESDAY)
BEFORE SHRI SANJAY GARG, JUDICIAL MEMBER
AND SMT. ANNAPURNA GUPTA, ACCOUNTANT MEMBER
PART HEARD MATTERS“:
Srl| Appeal Number AYS,:';:' Assessae 7 Bench|Remarks
ITA[ 547 |AHD[2026|2020-21 [[A] DILIPBHAI DHANITRHAT KOTHIYA C

ITA| 681 [AHD|2026|2020-21[{A] SHIRALL JINDUTT SHAH

ITA[1527|AHD|2025{ 2018-19 |[[A] KALPESH BABUBHAI VIRADIYA

HOWIN =

ITA| 544 |AHD|2026| 2013-20 |[A] DILIPBHAI DHANIIBHAL KOTHIYA

5 |ITA; 545 |AHD|2026(2019-20 [[A] DILIPBHAT DHANJIBHAL KOTHIYA

6 (ITA| 546 |AHD|2026( 2019-20|[A] DILIPBHAL DHANJIBHA! KOTHIYA

N 2 ie
SHIET 9w &
- INCOME TAX APPELLATE TRIDUNAL

[

STESEEE JAHMEL ABAD



INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF D BENCH FOR 27-APRIL-2026 (MONDAY)

BEFORE HON'BLE DR. BRR KUMAR, VICE PRESIDENT
AND HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER

IN COURT ROOM 1

.CISCO WEBEX MEETING NUMBER: 2644 614 9864 PASSWORD: CRO1

Srl Appéal Number |Assmt. Year ~ Assessee Name Remarks
1 ITA 2322/AHD/2017 . 2013-14 [D] KLOECKNER DESMA MACHINERY PVT, LTD.
2 ITA 555/AHD/2017 2012-13 [A] KLOECKNER DESMA MACHINERY P. LTD.
3 ITA 2579/AHD/2017 2013-14 fA] KLOECKNER DESMA MACHINERY PVT. LTD.
4 |IT(SS)A 492/AHD/2019 2017-18 [A] VAIBHAV NARESHKUMAR SHAH
5 ITA 871/AHD/2024 2017-18 [A] THE ANKLAYV MERCANTILE CO OF. CREDIT SOCIETY LTD.
b ITA 872/AHD/2024 2018-19 [A] THE ANKLAY MERCANTILE CO OP. CREDIT SOCIETY LTD.
7 ITA 873/AHD/2024 2020-21 [A] THE ANKLAV MERCANTILE CO OP. CREDIT SOCIETY LTD.
8 ITA 874/AHD/2025 2019-20 | [D] SAMANVAY SPARSH
9 ITA 875/AHD/2025 2020-21 i [D] SAMANVAY SPARSH
10 | TTA1111/AHD/2025 2020-21 | [A] ANANTA PROCON PRIVATE LIMITED
11 | TITA 1193/AHD/2025 2017-18 | [A] KIRANDEVI CHANDRASEKHAR PATEL
12 | ITA 1473/AHD/2025 2018-19 | [A] NITYA RANJAN SARKAR
13 | TTA 2168/AHD/2025 NA C[ﬁ%)gIHSl}ISF:;;FEJH VAGAD JAIN SHWETAMBAR MURTIPUJAK VISA SHRIMALI SAT
14 | ITA 2290/AHD/2025 2014-15 [A] AMEYA PERFOMATT FINSERY PRIVATE LIMITED
15 | ITA 2606/AHD/2025 2021-22 [A] LINDE ENGINEERING INDIA PVT, LTD.
16 ITA 87/AHD{2026 2015-16 | [A] MANIBHADRAVIR EDUCATION TRUST
17 ITA 109/AHD/2026 2015-16 [A] RINKOO PROCESSORS LIMITED
18 | TTA704/AHDf2026 | 2012-2013 | [A] MOHMED SAFI ABDULREHMAN SHEIKH
19 ITA 719/AHD/2026 2015-2016 | [A] MOHMED SAFI ABDULREHMAN SHEIKH
20 | ITA705/AHD/2026 | 2016-2017 |[A] MOMMED SAFI ABDULREHMAN SHEIKH
21 ITA 720/AHD/2026 2015-2016 | [A] MOHMED SAFI ABDULREHMAN SHEIKH
22 | TTA721/AHD/2026 | 2018-2019 |[A] MOHMED SAFI ABDULREHMAN SHEIKH
23 ITA 722/AHD{2026 2018-2019 | [A] MOHMED SAFI ABDULREHMAN SHEIKH
24 | TITA 296/AHD/2026 2014-15 | [A] STARLINE QRGANICS PVT. LTD
25 ITA 302/AHD/2026 2022-23 [A] MADHYA GUJARAT VIJ CO, LTD.
26 | ITA 303/AHD/2026 2023-24 | [A] MADHYA GUJARAT VI CO. LTD.
27 | ITA 724/AHD/2026 2014-15 | [A] SACMI ENGINEERING INDIA PRIVATE LIMITED
28 | ITA 730/AHD/2026 2015-16 | [A] SHREEJI ASSOCIATES 7
29 | TTA735/AHD{2026 | 2022-2023 |[A] MANAN ARATI PATEL _ o _ﬁ‘
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF D BENCH FOR 28-APRIL-2026 (TUESDAY)

BEFORE HON'BLE DR. BRR KUMAR, VICE PRESIDENT
AND HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER

IN COURT ROOM 1

CISCO WEBEX MEETING NUMBER: 2644 614 9864 PASSWORD: CRO1

Srl Appeal Number |Assmt, Year Assessee Name Remarks

1 ITA 3/AHD/2019 2013-14 | [A] TIRUPATI PROTIENS PVT. LTD-

IT(SS)A

197/AHD/2021 2012-13 | [D] ATUL GHANSHYAMBHAL PATEL

3 ITA 13/AHDf2022 2018-19 | [A] JEUMONT ELECTRIC INDIA PVT. LTD.

4 ITA 69/AHD{2022 2017-18 | [A} JEUMONT ELECTRIC INDIA PVT, LTD.

5 | ITA750/AHD/2024 2018-19 | [A] SAFAL REAL ESTATE DEVELOPERS

& | ITA559/AHD/2024 2013-14 | [A] PARESHKUMAR DASHRATHLAL CHOKS]

7 | ITA 560/AHD/2024 2014-15 | [A] PARESHKUMAR DASHRATHLAL CHOKSI

8 | ITA561/AHD/2024 2017-18 | [A] PARESHKUMAR DASHRATHLAL CHOKSI

S [ ITA 1755/AHD/2025 2014-15 | [A] PARESHKUMAR DASHRATHLAL CHOKSI

10 | ITA 801/AHD/2024 2020-21 | [A] GUJARAT STATE ELECTRICITY CORPORATION LIMITED

11 | TTA883/AHD/2024 | 2017-2018 |[A] BHAUMIK RAVINDRA PATEL

12 | ITA 1666/AHD/2024 2020-21 | [A] SISECAM FLAT GLASS INDIA PRIVATE LIMITED

13 | ITA 2186/AHD/2024 | 2014-15 | [A] ATLANTA ELECTRICALS PRIVATE LIMITED

14 | ITA S04/AHD/2025 2021-22 | [A] GARG SHIP BREAKING PVT. LTD.

15 | TTA340/AHD/2026 | 2022-23 | [A] GARG SHIP BREAKING PRIVATE LIMITED

16 | ITA 1007/AHD/2025 | 2014-15 | [A] VISHAL PLASTOMER PVT, LTD,

17 . ITA 1168/AHD/2025 | 2018-19 | [A] MAHAK CREATION PVT. LTD,

18 | ITA 1510/AHD/2025 2016-17 | [D] SHAPOORJI PALLONJI INFRASTRUCTURE GUJARAT PRIVATE LIMITED

19 | ITA 1547/AHD/2025 | 2015-16 |[D] JAY CHEMICAL INDUSTRIES PRIVATE LIMITED

20 | CO 82/AHD/2025 2015-16 | [A] JAY CHEMICAL INDUSTRIES PRIVATE LIMITED

21 | ITA 1646/AHD/2025 | 2020-21 | [D] VIPUL NATWARLAL DHOLAKIA

22 | ITA 439/AHD/2026 2017-18 | [D] VIPUL NATWARLAL DHOLAKIA

23 | ITA 585/AHD/2026 ~ 2017-18 | [A] VIPUL NATWARLAL DHOLAKIA

24 | ITA 1882/AHD/2025 | 2016-17 |[A] ADNAN SAIFUDDIN BORIYAWALA

25 | ITA 1958/AHD/2025 | 2020-21 [A] TOTAL CARDIO VASCULAR SOLUTIONS PVT, LTD.

26 | ITA 2295/AHD/2025 | 2019-20 [A] SAJAN OVERSEAS PRIVATE LIMITED

27 | ITA 2512/AHD/2025 | 2019-20 [D] SAJAN OVERSEAS PRIVATE LIMITED

28 | ITA 2684/AHD/2025 | 2011-12 [A] SHANKARBHAI KUBERBHAL RABAR!




CAUSE LIST OF D BENCH FOR 28-APRIL-2026 (TUESDAY)

BEFORE HON’'BLE DR. BRR KUMAR, VICE PRESIDENT
AND HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER

IN COURT ROOM 1

CISCO WEBEX MEETING NUMBER: 2644 614 9864 PASSWORD: CR01

Srl | Appeal Number [Assmt. Year - Assessee Name Remarks
29 | ITA 2203/AHD/2025 | 2018-19 |[[A] ARVIND MEVALAL PANCHAL

30 | ITA 2506/AHD/2025 |  2013-14 |[D] NAVRANGRA GDVINORAMJ HUF

31 | ITA2574/AHD/2025 | 2017-18 |[A) AMIT ARVINDKUMAR PANCHAL

32 | ITA 2618/AHD/2025 | 2022-23 | [A] HARSHIL BIPINBHAL GANATRA

33 | ITA51/AHD/2026 2016-17 | [A] AIRAN LTD, |

34 | ITA52/AHD/2026 2017-18 | [A] AIRAN LTD.

35 | ITA78/AHD/2026 2017-18 | [A] AMBICA GINNING INDUSTRIES PVT. LTD,

36 | ITA 126/AHD/2026 2010-11 | [A] DAVE GYANESHWAR VASUDEY

37 | ITA 136/AHD/2026 2023-24 | [A] INDRASHIL KAKA BA & KALA BUDH PUBLIC CHARITABLE TRUST
38 | ITA 148/AHD/2026 2020-21 | [D] KHUSHAL CLOTHING LLP

39 | ITA 175/AHD/2026 2018-19 | [A] VIJAY JETHABHAI PATEL

40 | ITA 182/AHD/2026 2017-18 | [A] KAMLESH BHIKHABHAI PATEL

41 | ITA 227/AHD{2026 2017-18 | [D] CHINTAN ISHWARBHALI PATEL

42 | ITA 308/AHD/2026 | 2025-2026 |[A] UDARTA CHARITABLE Tf{UST SAVARKUNDLA

43 | ITA 316/AHD/2026 2017-18 [ [A] ANINDYA NITYARANJAN -SARKAR

44 | ITA347/AHD/2026- | 2022-23 |[A] PAPERCHASE ACCOUNTANCY INDIA PRIVATE LIMITED
45 | ITA 352/AHD/2026 2016-17 | [A] NIKETAN PAPER BOARD PVT | TD

46 | ITA 363/AHD/2026 2022-23 | {A] EXCELSOURCE INTERNATIONAL PRIVATE LIMITED

47 ¢ ITA 396/AHD{2026 2021-22 | [A] DIVYESH MAHESHKUMAR PRAJAPATI

48 | ITA 397/AHD/2026 2021-22 | [A] DIVYESH MAHESHKUMAR PRAJAPATI .

49 | ITA 519/AHD{2026 2023-24 | [A] SHELL INTERNATIONAL B.V.

50 4 ITA 526/AHD/2026 2022-23 | [A] SHRI KISHAN BATUKBHAI CHAUHAN

51 | ITA 571/AHD/2026 2016-17 | [A] RAJESHBHAI PAULBHAI CHAUHAN

52 | ITA 573/AHD/2026 2022-23 [[A] EPIGRAL LIMITED

53 | ITA592/AHD/2026 | 2022-2023 | [A] TBEA GREEN ENERGY (INDIA) PRIVATE LIMITED

54 iTA 599/AHD/2026 2022-23 | [A] RAVAGO MANUFACTURING INDIA PRIVATE LIMITED
55 I:TA 600/AHD/2026 2016-17 I%\?E] ossTéjT'\E'gg_ SE?;S?ES?ACEU\T?; EES)IALS LIMITED {FORMERLY KNOWN AS
56 | ITA 615/AHD/2026 2017-18 | [D] DIPAKKUMAR SAGARMAL JAIN

57 | CO 29/AHD/2026 2017-18 | [A] DIPAKKUMAR SAGARMAL JAIN

58 | ITA 637/AHD/2026 2017-18 |[A] S B JEWELS




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF D BENCH FOR 29-APRIL-2026 (WEDNESDAY)

BEFORE HON'BLE DR. BRR KUMAR, VICE PRESIDENT
AND HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER

IN COURT ROOM 1

CISCO WEBEX MEETING NUMBER: 2644 614 9864 PASSWORD: CRO1

Srl Appeal Number [Assmt. Year Assessee Name Rem_arks

1 ITA 703/AHD/2012 2008-09 ; [A] GUIARAT STATE ELECTRICITY CORPORATION LTD.

2 | ITA 1118/AHD/2015 2008-09 | [A] GUJARAT STATE ELECTRICITY CORPORATION LTD.

"3 ITA 466/AHD/2015 2008-09 | [A] GUJARAT STATE ELECTRICITY CORPORATION LTD.

4 | ITA 1715/AHD/2024 2018-19 | [D] ANOKHI REALTY PVT LTD

5 | ITA 1716/AHD/2024 2019-20 | [D] ANOKHI REALTY PRIVATE LIMITED

6 | ITA 1813/AHD/2024 | 2021-2022 [[A] M S EMPRESA LLP

7 | ITA 1844/AHD/2024 2021-22 | [D] M S EMPRESALLP

8 ITA 179/AHD{2025 2015-16 | [D} NANDAN DENIM LIMITED

9 | ITA 180/AHD/2025 2016-17 | [D] NANDAN DENIM LIMITED

10 CO 77/AHD/2025 2016-17 | [A] NANDAN DENIM LIMITED

11 | ITA513/AHD/2025 2017-18 | [D] NANDAN DENIM LIMITED

12 CO 78/AHD/2025 . 2017-18 | [A] NANDAN DENIM LIMITED

13 | ITA 514/AHD/2025 2018-19 | [D] NANDAN DENIM LIMITED

14 | €O 79/AHD/2025 2018-19 | [A] NANDAN DENIM LIMITED

15 | ITA 1782/AHD/2025 2016-17 | [A] HIMANSHU SURESHBHAI MODI

16 | ITA 2380/AHD/2025 2017-18 | [A] DHIREN B PATEL -

17 | ITA 14/AHD/2026 2016-17 | [A] JAY DINESHBHAI SHAH

18 ITA 15/AHD/2026 -| 2017-18 | [A] JAY DINESHBHAI SHAH

19 | ITA 102/AHD/2026 2018-19 | [A] H V INFRABUILD PRIVATE LIMITED

20 | TITA 143/AHD/2026 2017-18 | [A] DIVYA SIMANDHAR CONSTRUCTION PRIVATE LIMITED

21 | ITA 235/AHD/2026 2016-17 | [D] BIHARIBHAI GOKALBHAI PATEL,

[A] GFL LIMITED (EARLIER KNOWN AS GUJARAT FLUOROCHEMICALS

22 | ITA 255/AHD/2026 . 2016-17 LIMITED)

23 | ITA 285/AHD/2026 2016-17 [ [D] M/S GFL LIMITED -

24 | ITA 369/AHD/2026 N.A; [A] VIR SAVARKAR SHISHAN & SEVA SANSHTHA
25 | ITA 370/AHD/2026 N.A. [A] VIR SAVARKAR SHISHAN & SEVA SANSHTHA
26 | ITA 374{AHD/2026 NA [A] B.V.M MEDICAL EDUCATION & RESEARCH CHARITABLE TRUST
27 | ITA 406/AHD/2026 NA [A] B.V.M MEDICAL EDUCATION & RESEARCH CHARIT_ABLE TRUST

28 | ITA 379/AHD/2026 2018-19 [Dj PARESHKUMAR DASHRATHLAL CHOKSI

29 | ITA 385/AHD/2026 2021-22 | {A] AHAD RAJAKBHAI LAKHANI




IN

COME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF D BENCH FOR 30-APRIL-2026 (TH URSDAY)

BEFORE HON'BLE DR. BRR KUMAR, VICE PRESIDENT
AND HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER

IN COURT ROOM 1

CISCO WEBEX MEETING NUMBER: 2644 614 9864 PASSWORD:; CRO1

Srl | Appeal Number |Assmt, Year . Assessee Name Remarks
1 | ITA111/AHDf2022 2017-18 | [A] GFL. LIMITED (EARLIER KNOWN AS GUIARAT FLUOROCHEMICALS LTD.)
2 ITA 375/AHD/2022 2018-19 [A] GFL LIMITED (EARLIER KNOWN AS_GUJARAT FLUOROCHEMICALS LTD.)
3 | ITA 1672/AHD/2024 2020-21 | [A] GUJARAT FLUOROCHEMICALS LIMITED
4 | ITA 2166/AHD/2024 2021-22 | [A] GUJARAT FLUOROCHEMICALS LIMITED
5 136,1;;(533902 4 2018-19 | [D] GONDALIYA PLAST MAR;F LIMITED LIABILITY PARTNERSHIP
6 | ITA 1402/AHDf2024 2017-18 | [D] DAMODARDAS JEWELLERS
7 | ITA 1405/AHD/2024 2017-18 {A] DAMODARDAS JEWELLERS
8 | ITA358/AHD/f2025 2012-13 | [A] ABHISHEK DWARKADAS PATEL
9 | ITA 1787/8HD/2025 2012-13 | [A] GUJARAT STATE FERTILIZERS & CHEMICALS LTD.

10 | ITA 1861/AHD/2025 2012-13 | [D] GUIARAT STATE FERTILIZERS & CHEMICALS LIMITED

11 ITA 1788/AHD/2025 2013-14 | [A] GUIJARAT STATE FERTILIZERS & CHEMICALS LTD.

12 | ITA 1862/AHD/2025 2013-14 | [D) GUAJART STATE FERTILIZERS & CHEMICALS LIMITED
13 | ITA 1845/AHD/2025 2014-15 | [A] RECKITT BENCKISER HEALTHCARE INDIA PRIVATE LIMITED
14 | ITA 1867/AHD/2025 | 2014-15 | [D] RECKITT BENCKISER HEALTHCARE INDIA PRIVATE LIMITED
15 | ITA 1846/AHD/2025 | 2015-16 | [A] RECKITT BENCKISER HEALTHCARE INDIA PRIVATE LIMITED
16 { ITA 1868/AHD/2025 2015-16 (D] RECKITT BENCKISER HEALTHCARE INDIA PRIVATE LIMITED
17 | ITA 1847/AHD/2025 | 2016-17 [A] RECKITT BENCKISER HEALTHCARE INDIA PRIVATE LIMITED
18 | ITA 1869/AHD/2025 | 2016-17 | [D] RECKITT BENCKISER HEALTHCARE INDIA PRIVATE LIMITED
19 | ITA 1848/AHD/2025 | 2017-18 | [A] RECKITT BENCKISER HEALTHCARE INDIA PRIVATE LIMITED
20 | ITA 1870/AHD/2025 | 2017-18 | [D] RECKITT BENCKISER HEALTHCARE INDIA PRIVATE LIMITED
21 | ITA 2059/AHD/2025 NA [A] SHRI BHAVNATH CHARITABLE TRUST MONPAR
22 | ITA 2081/AHD/2025 | 2014-15 | [A] KAWALJITSINGH C CHHABRA
23 | ITA 2443/AHD/2025 | 2019-20 | [A] THE PARAVADI DUDH UTPADAK SAHAKARI MANDLI LIMITED
24 | ITA 2502/AHD/2025 | 2019-20 | [A] THE PARAVADI BUDH UTPADAK SAHAKARI MANDLI LIMITED
25 | ITA 2090/AHD/2025 | 2023-24 {[A] VICKY DEEPAKKUMAR SHAH
26 | ITA 2544/AHD/2025 NA [A] SOMALAI HANUMAN EDUCATION TRUST
27 | ITA 2569/AHD/2025 | 2013-14 | [A] AMITKUMAR AMULAKHRAY SHAH
28 | ITA 290/AHD/2026 2020-21 | [A] CKHAYA DIVYESH PATEL




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF PART HEARD MATTERS,
FOR 29-APRIL-2026 (WEDNESDAY)

BEFORE MS. SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER
AND SHRI NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

PART HEARD MATTERS

Srl| Appeal Number A.Y. |Assessee - Bench |[Remarks|

1 |ITA|1248]AHD(2012| 2005-06 |[A] GUJARAT STATE ELECTRICITY CORPORATION LTD.| D

2 |ITA!1254/AHD|(2012| 2003-04 ([D] GUJARAT STATE ELECTRICITY CORPORATION LTD.| D

INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF PART HEARD MATTERS,
FOR 29-APRIL-2026 (WEDNESDAY)

BEFORE MS. SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER
AND SHRI NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

PART HEARD MATTERS

Srl| Appeal Number A. Y. |Assessee Bench{Remarks

1 |ITA|1248jAHD|2012| 2005-06 |[A] GUJARAT STATE ELECTRICITY CORPORATION LTD.| D

2 [ITA|1254|AHD{2012| 2003-04 |{D] GUJARAT STATE ELECTRICITY CORPORATION LTD.; D

INCOME TAX APPELLATE TRIBUNAL. AHMEDABAD

CAUSE LIST OF PART HEARD MATTERS,
FOR 29-APRIL-2026 (WEDNESDAY)

BEFORE MS. SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER
AND SHRI NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

PART HEARD MATTERS

Srl | Appeal Number A. Y. |Assessee Bench |Remarks

1 [TTA[1248|AHD(2012| 2005-06 |[A] GUJARAT STATE ELECTRICITY CORPORATION LTD.| D

2 |ITA|1254|AHD:2012| 2003-04 {[D] GUJARAT STATE ELECTRICITY CORPORATION LTD.| D
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